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STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON RURAL DEVELOPMENT AND PANCHAYATI RAJ
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(i)  Thirty-Third Report (Seventeenth Lok Sabha) on Action Taken by the
Government on the recommendations contained in the Twenty-Ninth Report of
the Committee (Seventeenth Lok Sabha) on "Demands for Grants (2023-24)
of the Department of Rural Development (Ministry of Rural Development)";

(i)  Thirty-Fourth Report (Seventeenth Lok Sabha) on Action Taken by the
Government on the recommendations contained in the Thirtieth Report of the
Committee (Seventeenth Lok Sabha) on "Demands for Grants (2023-24) of
the Department of Land Resources (I\/Iinistry of Rural Development) "sand

(i) Thirty-Fifth Report (Seventeenth Lok Sabha) on Action Taken by the
Government on the recommendations contained in Thirty-First Report of the
Committee (Seventeenth Lok Sabha) on "Demands for Grants (2023-24) of
the Ministry of Panchayati Raj" .

REPORTS OF THE COMMITTEE ON WELFARE OF OTHER BACKWARD CLASSES
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(i) Twenty-Sixth Report on ‘Measures undertaken to secure representation of

OBCs in employment and for their welfare in All India Institute of Medical
Sciences (AIII\/IS)’ pertaining to the Ministry of Health and Family Welfare; and

(i) Twenty-Seventh Report on ‘Measures undertaken to secure representation of
OBCs in employment and for their welfare in Steel Authority of India Limited
(SAIL) and Rashtriya Ispat Nigam Limited (RINL)" pertaining to the Ministry of
Steel.
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